
HIGH COURT OF JAMMU & KASHMIR AND LADAKH 
(Office of the Registrar General a t Srinagar) 

****** 

Subject:- Listing of Writ Petitions pertaining to Mines and Minerals 
(Development & Regulation) Act, 1957. 

Dated: 21.1 0.2022 

l lon 'blc the Chief Justice has been pleased to direct that all the 

Writ Petititions pertaining to Mines and Minerals (Development & 

Regulations) Act, 1957 pending in both wings of the High Court of 

Jammu & Kashmir and Ladakh shall be listed before the Single Benches 

having roster. This will be in modification of the High Court order No. 

510 dated 29.07.2019. 

By Order 

(Sanjeev 
Registrar 
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No:.3 6 (} /1.f.311RG Dated : 21.1 0.2022 

Copy or the above rorwarded to: 
1 Principal Secr~wy 10 Hon'ble lhe Chief Justice, High Coon of J&K and Ladakh, Sriangar. 
2. Sccrclut) Ill llon 'blc Mr1Mr,, Ju,licc - ----------

.. li>r mlormation of their Lordships. 
3. Regi,ll'<tr \l •gilnnc~. lli~h Cour1 nl J&K and I adakh. Sri nagar. 
~ Reri,tmr Jud1cinl. lligh Counul J&K and Lada~h. Jammu/Srinagar. 
5. {oeneral Sccrelnry. J&K lligh Courl Bar Association. Jammu/Srinagar. 
6. Joml Rcgbtmr Judiclni/Prolocol. High Coun of J&K and Ladakh, Srinagar/Jammu. 

. lor informarion 
7 lncharge NIC fur uplnuding the sume on official website of the High Court of J&K and Ludukh 
8 lnchnrge Llbnor> High Court of .I&K, Jammu/Sri nagar for information and keeping the record l>flh~ tlr<.lcr 

9 , Order Iii c. / I. l. - I; I 7 , .. , " .. 
Rcgistrnr G~ncrnl 
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